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(b) The following meaau.... have been talcen, to 
check Hepatltia·B infection :. 

(I) H Is mandatory to screen, all Blood Donations 
for Hepatitia-B Virus, before tranafuaion. 

(II) Efforts are being made, to promote ....... 
behaviour under the National AIDS Control 
Programme. The routes of tranamlaaion for both 
dlae .... are the- same. 

(iii) Provision of separate syringe and separate 
needle, for each vaccination under the Universal 
Immunisation .Programme. 

(iv) It has been decided 10 immunize Hospital 
Workers of Central Government Hospitals againsl 
Hepatitis-B. 

(v) Guidelines have been iesued for the use of a 
separate stertls syringe, and needle for each 
injection and aseptic surgical intervention. 

(vi) Health Education. 

(c) No, Sir. 

(d) Does not arise. 

Amendment. In E ... ntlal Commodltle. 
Act, 1981 

1026. SHRI NARESH PUGLIA : Will the Minister of 
FOOD AND CONSUMER AFFAIRS be pleased to slate : 

(a) whether the Government propose to make any 
amendmenl in the Essential Commodities Special provision 
Act, 1981; 

(b) If 80, the reasons thereof; 

(c) whether any Committee has been set up for this 
purpose; 

(d) If 80, the details thereof; and 

(e) the extent to which the amendments In the 
Euential Commodities Act, 1955 are going to help the 

general publ~ ? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYAPAL 
SINGH YADAV) : (a) and (b) The EIIenIIa1 ComrnodIIIeI 
(Special ProvIaIon.) Act, 1981 has lapsed on 31.8.1887. 

(c) and (d) ArI Expert GIoup .. set up under the 
Chairmanship of Secretary (Consumer Affairs) to nMew the 

various pmvtslons of the Essential Commodifies Act, 1955 
and Euentlal Commodities (Special Provisions) Act, 1981. 
The Group racommended 8Cl8PPing of the Essential 
Commodities (Special Provislona) Act, 1981 and C81tain 
amendments in the· Essential Commodities Act, 1955. 

(e) Amendments have been proposed in the 
Essential Commodities Act, 1955 In public Intereal In order 
to deal more effectively with persona Indulging In hoerding 
and blackmarketlng and profiteering In essential 
commodities, ensure easy availability of essenlial 
commodities to the consumers, facilitate expeditions 
diapoaaJ or cases, pI8V8nt mIauae of power by local field 
functionaries, provide for certain allowance for minor 
variation of stock due to climatic conditions or transit and 
also to keep pace with the path of libarallaatlon. 

Rehllbilltatlon 0' Joble •• Textile Wortc .... 

1027.SHRI HARIN PATHAK: WUI the Minister of 
LABOUR be pleased to state : 

(a) whether Government have enhanced stipend 
and training period for National Renewal Fund beneficiaries 
at Gandhi labour Institute, Ahmedabad; 

(b) if 80, the details thereof; 

(c) whether the Government have declared any 
scheme for rehabilitation of jobless unemployed textile 
worlers in Gujarat; 

(d) If 80, the criteria fixed for the said scheme by 
the Govemment; 

(e) whether the Govemment have extended some 
financial aaaiatance to Gujarat Government for rehabilitation 
of cJispiaced textile workers; and 

(f) If 80, the details thereof ? 

THE MINISTER OF LABOUR (DR. SATYANARAYAN 
JATIYA) : (a) to (f) The Government hU rwIaed lha rate 
of dally stipend per trainee under the NRF to Rs. 801· for 
CI888 'A' cltlee and to As. !JJI. for the traIneee .1OC8Kt 
elsewhere. The duration of training period h.. been 
extended to a maximum of 8 ~ for saven epecIfIed 
trades. 

H hila been reported by the MInIetIy cf Indultry In a 
communIcaIIon dated 8.3.18 that NRF (NaIIonaI Renewal 
Fund) .......... being extended through GancIIllabour 
institute, Ahmedabad for counselling, retraining and 
redeployment of ratlonaliled workers In Gujarat. The 
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